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SHRI C. M. STEPHEN For that he
must b€_g!lowed to make a statement.

MR SPEAKER: The rulings of my -

- predecessoy are clear—that there mus’
_be an accusation or a reflection on the
" person~not his grievance.. If he has
any grievance, that can be separately
investigated. But, if anybody has cast
any refiection on him, certainly he has
‘a_right to explain. Let him point out
from the debate. I have gone through
the debate. T have no objection for
him to quote from the debate any por-
tivn which casts reflection on him.

SHRI C. M, STEFHEN: So, the sub-
ject is open? He can bring it up again
to you.

" MR. SPEAKER: Quite 80, certaialy.
) h

(Interruptions)

_ SHRI VASANT SATHE: Allegations
have been made in the House....

MR. SPEAKER: Please point out the
nﬁesations that have been made..
(Interruptions) I cannot give you m.V
understanding.

(IMerruptior:s) bl

MR, SPEAKER: Don’t record uny-
thing.

BHRI C. M. STEPHEN: What is the
meaning of your saying ‘Don’t record’?
I take objection.

MR. SPEAKER: You may take ob-
jection....] have told you 1 will give
you an opportumty

SHRI C, M. STEPHEN: Under what
authority you say, ‘Dont record.’?

‘MR. SPEAKER: Under the rules no
‘member can make g statement without

Gbﬁmug prinr permission of the

SHBIQM.STEPHEN Ywhava

KPS oy Mmber 9‘9“
MR, SPEAKER: No pemmn was |
g'tven. Don't misquoté me. L

(Intempﬁmw} .

MR. SPEAKER: Don't record Papers :
to be laid.

(Interruptions) **

ME. SPEAKER: I will give you an
opportunity, Please quotg from the
debate, o
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MR. SPEAKER: No, no, it is not rele-
vaot. It is not a point of order.

Fauvers to pe laid.

12.14 hrs,

PAPERS LAID OXN '[iIf TADLE
Anwuar Report oF CENTRAL SOCIAL
WeLeake BoarRp, NEw DELHI YOR 1977-
78, ANNUAL ACCOUNTS ITH AUDIT
PeporT OF KENDRIYA HINDI SHIKSHAN
MANDAL, AGRA For 1897-78, REVIEW ON
AND ANNUAL REPORT OF REGIONAL
ENCINEERING COLLEGE, SILCHAR FOR

1977-78 ETC. ETC.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): I beg to lay on the Table:—

(1) A copy of tne Annuel Re-
port (Hindi and English versions)

of the Central Sccial Welfsre
Board New Delhi tor the year
+ 1977-78, along with tne Audited

Accounts. [Placed in L:bmry Yee
‘No, LT-4418/79),

. (2) A copy of tha. Annuﬂl Ac-
counts (Hindi and Engzlish Ver'
sions) of the Kendriya Hindi
Shikshan Mandal, \grs, for the
yesr 1977-18 togelher  with . the
Audit nepoﬂ thereon,” (mm in

i

i

given him permiuion -
“Not raeumd '
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(3) (i A cwy of the Annual
- Eepcrt of the Regionsl Engineer-
ing College, Silchary for the year
1877-78 along with tha Accounts

- @ang the Audit Repurt thereon,

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the Regional Engineering
College, Silchar, for the year

- 1977-78, [Placed in Library. See
No. LT-4420/79].

(4) A copy of the University
Grants Commission (Disqualitica-
tion, retirement ond conditionsg of
service of Membersy  (Second
Amendment) Rules, 1978  (Hindi
and English versions)  published
in Notification No, G5 R. 16 in
Gazette of India dated the 6th
January, 1979, under rub-section
(3) of gection 25 of the Unjversily
Grants Commissicn  Act, 105€,
[Placed in leﬂlﬂ, See No. LT-
4421/78.]

(5) A copy of lhe Certified Ac-
counts (Hindi* version) of the
Indian Institute of Technology,
New Delhi, for the year 1977-78
along with the Audit Report
thereon, under gub-section (4) of
section 28 of the Institutes of
Technology Act, 1961 [Placed in
Lidbrary. See No. L1-4123/70.]

Nmmnon UNDER INDIAN TELEGRAPH

Acr, 1885,
THE MINISTER OF COMMUNI-
CATIONS (SHRI BRU LAL

VERMA): 1 beg'to liy on the Table
a copy of the Indien Telegraph
(Thirda Amendment) Rules, 1879
(Hindj gnd English versions) publish-
¢ in Notification No. GSR. 458 in
Gazette of India dated the  24th
March, 1979, under sub-section (5)

of section 7 . thalhdhn’l‘elmph
gﬁt’LM B;nd in Libsary, See

VAISAKEA 17, mi (SAKA.) '

RavI¥WB ON  ANNUAL REPORTS AND
STATEMENTg TOR DELAY OF (FANDEX
Smrarr Sasrrr, New' DELRT rom- 1077-
78 AND RAJGHAT SAMADHI COMMITTEE,
© New Deiur Fow 1977-78,- -

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM 'KIN-
KAR): 1 beg to .ay on the Table
a copy each of the foliowing papers
(Hindi and English versions):—

(1) (i) Annual Report -of . the
‘Gandhi Smriti Samiti, New Delhi
for the year 1977-78 along w;tb t.he
Audited Acrounts

.{ii) A statement :regarding
review by the Govarnment = on
the working of the Gandhi
Smriti  Samiti, New Delhi, for
the year 1977-78. :

{iii) A statemeni showing iea-
sons for delay in laying the
papers mentioned at (i) and (ii)
above., [Placed in Lab?af‘y. See
No LT-4424/707. o

- (2) (i) Annual Report of the

- Rajghat Samadhi Committee, New
Delhi, for the. year 1977-74 along
with the Audited Accounts.

(ii) A statement regarding' re-
view by the (Government ¢n the
working of the Rajghat Samadhi
Committee, New Delhi, for the
vear 1977-78,

(iii) A statement showjng rea-
song for delay in laying = the
papers mentioned at (i) and (ii) -
above. [Placed in strar'y. See
No. LT-4425/79]. :

STATEMENT RE, FURTHER TRANCHE OF
MARRET LOANS 1s5UED - BY Gmms
GovennmMmyr w APmin, 1979, -

THE m OF BTATE IN
TEE MINISTRY ©OF = FINANCE
(SEHU: ZULFIQUARULLAH): 1 ‘heg

Eummdhndm Accounts wuhumtheﬁthl!ceh,lsﬂ



